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MR. DEPUTY CHAIRMAN: Now, Zero Hour. Matters to be raised with the permission 

of Chair. Shri Harendra Singh Malik. Not here. Shrimati Viplove Thakur 
MATTERS RAISED WITH PERMISSION 

Miseries of Pong Dam Oustees of Himachal Pradesh 
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SHRI DIG VIJ AY SINGH: Sir, Constitutionally this is not correct. 
...(Interruptions)... 
  
�� A�
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�	#+ .. .(������)...Shri Sharad Anantrao joshi…(Interruptions).. 

 

Suicides by Farmers in Vidarbha after the Announcement of Debt 

Relief and Waiver Scheme 

SHRI SHARAD ANANTRAO JOSHI (Maharashtra): Sir, on the 29th of February 

...(Interruptions)... Sir, on the 29th of February, the Finance Minister announced the debt 

relief and waiver scheme. Many experts have given their reactions on the scheme. But, the 

real ground reactions have started coming only now. It appears in the papers today that since 

that day, within 13 days, 34 farmers from Maharashtra have committed suicide, out of which, 

26 come from the Vidarbha region.The reason for this continuous spate of suicides is as 

under: 

The Minister for Agriculture and also the Deputy Chief Minister of Maharashtra have 
been openly provoking the farmers in Maharashtra not to replay the loans and drive away 
the moneylenders. In fact, Sir, the situation in Vidarbha is quite different from the situation 
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in Western Maharashtra. In Vidarbha, the farmers go on purchasing provisions from the provisional 

stores, clothes from the cloth stores and they make settlement once in a year. Now, what is 

happening as a result of this declaration is that even the ordinary shops are refusing to give credit 

to the farmers which is making it difficult for them to carry out their day-to-day living and that is 

what has produced this spate of suicides. I would urge upon the Government of India to give 

specific instructions to its Ministers that no illegal provocation should be given to the farmers, 

even if they don't agree with certain parts of the loan waiver scheme. Thank you. 

Grave Law and order Situation in Bodoland 

SHRI URKHAO GWRABRAHMA (Assam): Thank you, Sir. With deep sense of anguish I 

have to raise one serious situation prevailing now in Bodoland area of Assam. The Bodoland is 

burning today. Peace process started in 2003 is in jeopardy today. As many as seven lives have 

been taken and 100 houses have been burnt till today. In a very shocking incident, happened on 

13th March, 2008 at Bengtol of Chirang District of Bodoland area of Assam, at a public place, 

police opened fire on innocent public and shot dead as many as 4 persons including one woman. 

Sir, in Bodoland area, a new militant outfit has emerged which is aggressively opposing the 

peace process which was initiated two years back. As a result, there are attacks and counter-

attacks. And, the ruling part in Bodoland area is openly backing the new militant outfit to finish the 

NDFB which is now under ceasefire and working for peaceful settlement of their problems. The 

new militant outfit, with the help of the ruling party, is attacking all political opponents, 

including common masses. The police forces are acting like mute spectators and indulging in 

terrorist activities. The new militant groups are acting at the behest of the ruling party and harassing 

the people. I demand judicial enquiry into the incident of killing of four innocent persons on 13th 

March and strong action against the guilty police officers. I also urge upon the Centre to intervene 

and take strong measures to bring the situation under control. Thank you. 

Dharna by Employees of IDBI in Delhi 
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SHRI V. NARAYANASAMY (Puducherry): Sir, he should not talk irrelevant ... 
(Interruptions)... 


